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QOVER 

IN THE HON'BLE NATIONAL GREEN TRIBUNAL (EZ), 

IN THE MATTER OF: 

NME 

Sri. Uttam Bathari 

State of Assam & Ors. 

Vs. 

Original Application No. 88/2025 

REPLY AFFIDAVIT ON 

ENVIRONMENT, FOREST 

RESPONDENT NO, 7 

NOTAAR 
G. SARMAH 

Kamrup (M) 
Regd. No. 
KAM-13517 

KOLKATA 

IN 

ION 

MOST RESPECTFULLY SHOWETH: 

BEHALF OF 
CLIMATE 

: Applicant 

I, Shri Pee Lee Ete, son of Marpe Ete, aged about 43 
years, currently working as Deputy Inspector General of Forest 

(Central) at Sub-Office Guwahati of Regional Office, Shillong. 
Ministry of Environment, Forest and Climate Change Government 
of India (hereinafter reffered to as the MoEFCC), do hereby 
solemnly affirm and state as follows: 

1. That, I have read and understood the contents of the present 
Affidavit, the contents thereof are true, and no part of it is false, 

and nothing material has been concealed therefrom. 

: Respondents 

MINISTRY OF 
CHANGE ie. 
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2. That, the issue raised in this application is regarding llegal 
encroachment and settlements inside the Daldali Reserve Forest 

located in the Karbi Anglong district of Assam. 

OVER 

2 

3. That at the outset, it is humbly submitted that the MoEFCC deals 

with policy and regulatory issues at a broader level. The role of the 

MoEFCC is to frame policy, provide directions and guidance in an 

advisory capacity, as well as to provide necessary approvals under 

the provisions of the relevant Central Acts so far as the protection 

and conservation of forest, wildlife and other environmental 

resources are concerned. 

4. It is submitted that Hon'ble NGT Constituted a Joint Committee 

comprising Principal Chief Conservator of Forests, Assam; a 

representative of Ministry of Environment, Forest and Climate 

Change, Government of India, New Delhi; a representative of 

Department of Land Record and Survey, Government of Nagaland; 

and a representative of Karbi Anglong Autonomous Council 

represented through Principal Secretary, Assam. The Ministry of 

Environment, Forest and Climate Change, Government of India, 

New Delhi was designated the nodal authority for coordination and 

compliance and submit a factual report. A copy of the Hon'ble NGT 

order dated 30.05.2025 is placed at Annexure-I. 

5. It is submitted that the Ministry of Environment, Forest and Climate 

Change, Government of India nominated Sub-Regional Office, 

Guwahati of the Regional Office, Shillong of the Ministry as the 

representative of the Ministry of Environment, Forest and Climate 

ARY hange, New Delhi and to act as the nodal authority for coordination 

ancompliance on behalf of the MoEF&CC in the aforesaid matter. G. SARMAH 
Kanrup (M) 

Rega No. KAM-13517 

ENT 
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OTAR 

A copy of the Ministry order dated 16.06.2025 is placed at 

Annexure-II. 

6. It is submitted that the Sub-Regional Office, Guwahati 
Communicated on 25th July, 2025 to all the members of the Joint 

Committee regarding the Hon'ble NGT direction in the matter and 

to conduct the site visit with necessary documents. A copy of the 
Sub-Regional Office, Guwahati letter dated 25.07.2025 is placed at 

Annexure-III. 

7. It is submitted that the Joint Committee through the Sub Regionl 
Office, Guwahati of the MoEF&CC has submitted the factual report 

to the Ministry. The observations of the Joint Committee are as 

follows: 

G. SARMAH/ 

Kamrup (M) 
Regd. No. 
KAM-13517 

3 

RNMENT 

On 01.07.2025, the Joint Committee visited the following villages: 
Dhansiri and Nawgaon Basti located within the Daldali Reserve 

Forest; and interacted with the local villagers. The settlers in the 

villages consist of various tribal Communities like Karbi, Dimasa 

besides few others like migrated people belonging to Gorkha, Bihari 
and Bengali communities. Socially, the area is at the center of 

escalating boundary tensions affecting local tribal communities, with 

potential implications for land use, resource access, and security. 
Further, the Joint Committee heard and noted the grievances raised 
and the inormation provided by the villagers, Gaonburha of villages 
and representative of Karbi Anglong Autonomous COuncil Students 

Union, which are as follows: 

1. Most of the villagers claim that their forefathers settled within the 

Karbi Anglong Autonomous Council during the year 1970s-80s. INDIA 
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RNME 

4 

2. The villagers claim that they are settled within the revenue 
villages and are the patta holders of the land. Many showed 
photocopies of their land pattas. 

3. Some of the villagers claim that, although they are not having 
any pattas, they have settled within the Karbi Anglong 

Autononmous Council region since the 1970's. A copy of the report 

of the Joint Committee is enclosed herewith as Annexure -IV. 

8. It is submitted that Mand'is a subject matter of the State 
Government. The forest areas and the legal boundaries thereof are 

determined and maintained by the concerned State Government. 

That being the repository of land records, the State Government has 

the primary responsibility to determine the status of any parcel of 

land, giving due regard to gazette notifications, provisions under 

State and Central Acts, and concerned judgments and directions of 

the Honble Supreme Court. 
9. It is also submitted that prior approval of the Central Government 

under Section 2 of the Van (Sanrakshan Evam Samvardhan) 

Adhiniyam, 1980 (Earlier known as Forest (Conservation) Act, 1980) 
is required by the State Government for carrying out for de 

reservation of notified forests or to carry out any non-forestry 
activity on forest land based on the land record as maintained by 

the State Government. 

It is humbly submitted that the protection and management 
of forests is primarily the responsibility of concerned State 

Governments and Union Territory Administrations. The various 

oTARDactions to remove encroachment are taken as per the provisions 

ehder various acts such as Indian Forest Act, 1927, Wild Life 
G. SARMAH 

Kamrup (M) 
Regd. No. 
KAM-13517 

10. 
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(Protection) Act, 1972, various rules made under these Acts and 

State Specific Acts and Rules. The State Governments and UT 

Administrations are empowered under these Acts to take necessary 

action to remove such encroachments. Accordingly, the 

responsibility of initiating and executing measures for eviction lies 

with the concerned State/UT authorities, in accordance with the 

provisions of the aforesaid acts. The Ministry of Environment, Forest 

and Climate Change have issued advisories to all State 

Government/UT Administrations to ensure that encroachment of 

forest land is removed at the earliest possible. 

11. It is alsO submitted that the power to recognise and vest the 

forest rights and occupation in forest land in forest dwelling 

Scheduled Tribes and other traditional forest dwellers who have 

been residing in such forests for generations but whose rights could 

not be recorded is also vested with the State Government under the 

Scheduled Tribes and Other Traditional Forest Dwellers (Recognition 

of Forest Rights) Act, 2006. 

5 

12. That, the answering respondent reserves the right to file 

additional information before the Hon'ble Tribunal, if required till 

Pendente-lite. 

13. That, in view of the aforementioned facts and circumstances, 

this Hon'ble Tribunal may kindly be pleased to pass appropriate 

order(s)/directions as the Hon'ble Tribunal may deem fit and proper 

in the interest of justice. 

TARY 
G. SARMAH 
Kamrup (M) 
Rega. No. 

KAM-13517 

MEN OF 
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Identified by: 

Verified at Guwahati on this 9th Day of September, 2025, that the 

contents of this affidavit in paragraph 1 to 13 are true and correct 

to my knowledge based on the official record maintained in the daily 

Course of its business, no part of this affidavit is false and nothing 

material has been concealed therefrom. 

MEHB0OB ALAM 

Advocate 

Gauhati High Court 

0TAP 

Bar Council Enrolment No. 571 of 2017 

G. SARMAH 

Kamrup (M) 
Regd. No. 
KAM-13517 

NDIA 

6 

RMMEN OF 

Verification 

S. No. 
LDate.444L 

GITANJLEESARMAH 
NÓTARY 

Guwahati, Kamrup (M) 
Regd. No.- KAM-13517 

GOVT. OF INDIA 

DEPONENT 

NOTARY PUBLIC : OATH COMMISSIONER 
Solemnly affirmed before me this day, I certify 
that I read over and explained the contents 

the declarant and that the declarant 
SCMed perfectly to understand them. 
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Item No.4         Court No. 2 
 
  

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

 
 (Through Physical Hearing with Hybrid Option) 

 

 

Original Application No. 88/2025/EZ 
  

 Sri Uttam Bathari                                    Applicant(s) 

 
Versus 

 
 

State of Assam & Ors.                                          Respondent(s) 
 

Date of hearing: 30.05.2025 

 

 

 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 

HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER  
    

 Applicant(s):  Mr. Vikram Rajkhowa, Advocate for Applicant (in Virtual  
    Mode) 

 

 Respondent(s):  Ms. Malabika Roy Dey, Advocate for State of Assam 

 
ORDER 

 

1. This Original Application under Sections 14 and 15 of National 

Green Tribunal Act, 2010 has been filed complaining that Daldali Reserved 

Forest is a ‘Reserve Forest’, declared so vide notification dated 16.08.1933 

w.e.f. 01.10.1933 under Section 17 of Assam Forest Regulation, 1891 and 

comes within the definition of ‘Forest’ under Forest (Conservation) Act, 

1980 but there is large scale encroachment in the Reserved Forest Area 

causing damage to environment, deforestation and habitat destruction.  

 

2. In our view, the complaint made by applicant prima-facie gives rise 

to substantial question relating to environment arising due of 

implementation of Forest (Conservation) Act, 1980  read with Environment 

(Protection) Act, 1986 but before proceeding further in the matter, we find 

it appropriate to obtain a factual Report and for this purpose, we constitute 

a Joint Committee comprising Principal Chief Conservator of Forest, 

ANNEXURE-I
7
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2 
 
 

Assam; a representative of Ministry of Environment, Forest and Climate 

Change, Government of India, New Delhi; a representative of Department 

of Land Record and Survey, Government of Nagaland; and a representative 

of Karbi Anglong Autonomous Council represented through Principal 

Secreatry, Assam.  

 

3. Ministry of Environment, Forest and Climate Change, Government 

of India, New Delhi shall be the nodal authority for coordination and 

compliance.  

 

4. The above Committee shall collect relevant information, interact with 

the stakeholders and submit a factual report within two months. 

 

5. List on 20.08.2025. 

 

 

 
Sudhir Agarwal, JM 

 
 
 

Dr. Arun Kumar Verma, EM 
 

 

 

 
 

 

 

 

 

 
May 30, 2025 
Original Application No. 88/2025/EZ 
R 
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Joint Committee Report in compliance to order dated 30-05-2025 of the Hon’ble 
National Green Tribunal passed in O.A. No. 88/2025/EZ- Shri Uttam Bathari -vs- State 
of Assam & Ors 
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Joint Committee Report in compliance to order dated 30-05-2025 of  the Hon’ble 
National Green Tribunal passed in O.A. No. 88/2025/EZ- Shri Uttam Bathari -vs- 
State of Assam & Ors 

 

A. BACKGROUND 

The instant matter pertains to the case filed on 01.05.2025 before the Hon’ble NGT, 
East Zone, Kolkata by Sri Uttam Bathari against State of Assam and others.The 
matter has been filed by the litigant complaining that Daldali Reserved Forest is a 
‘Reserve Forest’, declared so vide notification dated 16.08.1933 w.e.f. 01.10.1933 
under Section 17 of Assam Forest Regulation, 1891 and comes within the definition 
of ‘Forest’ under Forest (Conservation) Act, 1980 but there is large scale 
encroachment in the Reserved Forest Area causing damage to environment, 
deforestation and habitat destruction. 
 
The Hon’ble National Green Tribunal vide its order dated 30-05-2025 constituted a Joint 
Committee and passed the order as follows:  
 

“2. In our view, the complaint made by applicant prima-facie gives rise to 
substantial question relating to environment arising due of implementation of 
Forest (Conservation) Act, 1980 read with Environment (Protection) Act, 1986 but 
before proceeding further in the matter, we find it appropriate to obtain a factual 
Report and for this purpose, we constitute a Joint Committee comprising Principal 
Chief Conservator of Forest, Assam; a representative of Ministry of 
Environment, Forest and Climate Change, Government of India, New Delhi; a 
representative of Department of Land Record and Survey, Government of 
Nagaland; and a representative of Karbi Anglong Autonomous Council 
represented through Principal Secretary, Assam.  
 
3. Ministry of Environment, Forest and Climate Change, Government of India, 
New Delhi shall be the nodal authority for coordination and compliance. “ 

 
The Daldali Reserve Forest is located in Karbi Anglong district of Assam. Karbi 
Anglong is one of the key districts in Assam. Its headquarter is Diphu. Karbi Anglong 
covers an area of 10434 Sq. Km with a total population of 956313 as per 2011 census. 
With a population density of 91.65 /Sq Km (people per square km), Karbi Anglong is 
home to Total No. of villages:2928 (As per 2011 census, Karbi Anglong: 2073, West 
Karbi Anglong: 855), as per the General Data of Karbi angling District provided by 
the Government of Assam. Daldali Reserve Forest is a declared reserve forest and 
spans roughly 123.32 Sq. Km and borders Nagaland.  
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B. SITE VISIT OF THE JOINT COMMITTEE 
 
The Ministry nominated the Sub-Regional Office, Guwahati vide its letter No. 
8/24/2025-FPD (269219) dated 16.06.2025 as the representative of the Ministry of 
Environment, Forest and Climate Change (MoEF&CC), New Delhi and to act as the 
nodal authority for coordination and compliance on behalf of the Ministry in 
compliance of the order dated 30.05.2025 passed by the Hon’ble National Green 
Tribunal (Eastern Zone Bench), Kolkata in OA No. 88/2025/EZ.  (Annexure-A) 

Thereafter, the Sub-Office, Guwahati vide its letter No. F. No. OA88/2025/EZ/255-59 
dated 25.07.2025 informed the Joint Committee members regarding the proposed site 
visit of the concerned area on 1st and 2nd August. (Annexure-B). Vide letter No. 
FG.58/OA No.88/2025/EZ dated 30.07.2025 of the State Government, the Addl. 
Principal Chief Conservator of Forests (SF) was nominated as representative of the 
Principal Chief Conservator of Forests & Head of Forest Force, Assam, in the Joint 
Committee (Annexure-C) and Vide letter No. DLRS/TECH/BA(Pt-II)/209 dated 
30.07.2025 of the Government of Nagaland, Directorate of Land Records and Survey, 
the Deputy Director (DLRSO) was nominated as representative of Department of 
Land Records & Survey, Government of Nagaland for the Joint Committee site visit 
on 31.07.2025 and 01.08.2025. (Annexure-D) 

As the proposed site visit program was conveyed to all concerned, the members of the 
Joint Committee arrived at Diphu. 

On 31.07.2025, a preliminary meeting at the Diphu Forest Guest House was convened 
by the Deputy Inspector General of Forests (Central), Regional Office Shillong, 
Ministry of Environment, Forest and Climate Change (MoEF&CC). The meeting was 
attended by officials/representatives of Assam Forest Department; Nagaland Land 
Records and Survey Department; Karbi Anglong Revenue Department and Karbi 
Anglong Forest Department. The discussions focused on the key issues pertaining to 
encroachment and the current status of the areas under consideration in connection 
with the proceedings of the Hon’ble National Green Tribunal (NGT) case.  

The Joint Committee conducted site visit on 01.08.2025, consisting of the following 
officials:   
 
1. Shri. Pee Lee Ete, DIGF(C), Regional Office, Shillong, MoEF&CC 
2. Shri Mehboob Alam, LA, Sub-Office, Guwahati, MoEF&CC 
3. Shri. M. Tunglung, APCCF (Assam Forest) 
4. Shri R. Engti, DFO, Karbi Anglong West Division 
5. Imotangba Jamir, Deputy Director, Land Records and Survey, Nagaland 
6. Pranab Jerang,Under Secretary, Karbi Anglong Autonomous Council 
7. L. Singh, ARO, Diphu Revenue Circle  
8. Dhanu Ram Kathar, SK, Diphu Circle. 
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C. DISCUSSION AND OBSERVATION 

On 01.07.2025, the Joint Committee visited the following villages: Dhansiri and 
Nawgaon Basti located within the Daldali Reserve Forest; and interacted with the 
local villagers. The settlers in the villages consist of various tribal communities like 
Karbi, Dimasa besides few others like migrated people belonging to Gorkha, Bihari 
and Bengali communities. Socially, the area is at the center of escalating boundary 
tensions affecting local tribal communities, with potential implications for land use, 
resource access, and security. 

Further, the Joint Committee heard and noted the grievances raised and the 
information provided by the villagers, Gaonburha of villages and representative of 
Karbi Anglong Autonomous Council Students Union, which are as follows: 

1. Most of the villagers claim that their forefathers settled within the Karbi Anglong 
Autonomous Council during the year 1970s-80s. 

2. The villagers claim that they are settled within the revenue villages and are the 
patta holders of the land. Many showed photocopies of their land pattas. 

3. Some of the villagers claim that, although they are not having any pattas, they 
have settled within the Karbi Anglong Autonomous Council region since the 
1970’s. 
  
 

D. INFORMATION PROVIDED BY THE JOINT COMMITTEE MEMBERS 
 
Meanwhile, the Sub-Regional Office, Guwahati requested the members of the Joint 
Committee to furnish their respective reports (information) for further necessary 
action by the Nodal Authority of the Joint Committee.  
 
Accordingly, the information was provided by the Joint Committee members which 
are as follows: 
 
1. Report dated 11-08-2025 of the District Forest Officer, Karbi Anglong West 

Division, Diphu, Karbi Anglong Autonomous Council on the Spot visit of Daldali 
Reserve Forest on 01-08-2025 annexed as Annexure-E. 
 

2. Brief Report dated 07-08-2025 of the Deputy Director, Land Records and Survey, 
Government of Nagaland, on spot verification conducted on 31st July and 1st 
August, 2025 annexed as Annexure-F.  
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E. PHOTOGRAPHS 
 

1. Preliminary discussions with the officials of the Karbi Anglong Autonomous Council, 
Revenue Department, State Forest Department 

  
  Fig. 1 

  

Fig. 2 
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2. Site visit and Public interaction with the local villagers at the Dhansiri Village around Daldali 
Reserve Forest area. 

 

       Fig. 3 

 

 

 

Fig. 4 
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Fig. 5 

 

 

 

Fig. 6 
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3. Site visit and Public interaction with the local villagers at the Nawgoan Village around Daldali 
Forest.  

 

  

 

       Fig. 7  

 

    Fig. 8 
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     Fig. 9 

 

    

                                 Fig. 10                                                                               Fig. 11 
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                                                                                            Fig. 12 

4. Map location of the site visit showing 3 point- Dhansiri LP School, Nawgaon Basti and 
Unnamed location within Daldali Reserve Forest. 

                  

Fig 13:  Maps showing site visited by the Joint Committee. 

                      

  Fig 14:  Maps showing site visited by the Joint Committee.  
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5. Signatures of the Committee Members present at the site visit 
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NGT Ureent
GOVERNMENT OF ASSAM

OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FOREST
& HEAD OF FOREST FORCE, ASSAM:: ARANYA BHAWAN PANJABARI::GUWAHATI-37.

Phone No. (Off.) z 0361-2333252 Fax No. :0361-2547386
E-mail :hoff-assam@gov.in
FG.58/ O.A. No 8812025t82 Dated Guwahati, the 30h Julyl2025

To,

The Addl. Principal Chief Conservator of Forests (SF)

O/o the Principal Chief Conservator of Forests

& Head of Forest Force, Assam

Sub: Nomination of Sub-Regional Office, Guwahati as Nodal Authority in compliance with
Hon'ble NGT (Eastem Zone), Kolkata order dated 30-05-2025 in the matter of O.A. No
8812025/(EZ)- Sri Uttam bathari Vs State of Assam & Ors-reg.

Ref.: Ministry of Environment, Forest & Climate Change (IVIoEF&CC), Regional Office, Shillong

letter No.OA88l2025 12025 lEZl252-54 dated 25 107 12025.

With reference to the above, I am enclosing herewith the copy of the letter under reference

received from the Deputy Inspector General of Forests (Central), Ministry of Environment, Forest & Climate

Change (MoEF&CC), Regional Office, Shillong, regarding Hon'ble NGT (Eastem Zone), Kolkata order

dated 30-05-2025 inthe matter of O.A. No 88/2025l(EZ)- Sri Uttam Bathari Vs State of Assam & Or.

In this regard, you are nominated as representative of the Principal Chief Conservator of

Forests & Head of Forest Force, Assam, in the Joint Committee constituted by the Hon'ble NGT (Eastem

Zone), Kolkata order dated 30-05-2025.

Further, you may accompany the said Joint Committee during their proposed site visit on

31't July and 01't August 2025 to obtain a factual Report on encroachment in Daldali RF.

Encr.:.4s statedabove. i:Hr":o l Bi;r:i{+ 
'

:]

(Sandeep Kumar IFS)
Principal Chief Conservator of Forests

& Head of Forest Force, Assam
Copy to:-

1. The Special Chief Secretary @orest) to the Govt. ofAssam, Environment, Forest & Climate Change

Department, Dispur for kind information.
2. The Addl. Principal Chief Conservator of Forests cum CHD, Karbi Anglong Autonomous Council,

Diphu for information.
3. The Deputy Inspector General of Forests (Central), Ministry of Environment, Forest & Climate

Change (MoEF&CC), Sub Office- Guwahati, 4tr Floor, Housefed Complex, G.s. Road, Rukmini
Gaon, Guwah ati-7 81022.

Sandeep Digitally signed by
Sandeep Kumar

Kumar 'Tl'i,3?'j,','#
Principal Chief Conservator of Forests

& Head of Forest Force, Assam
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Express highway: with toll; with bridge; with distance stone . . . .

PRINTED AT THE WESTERN PRINTING GROUP OF SURVEY OF INDIA.

Metres 1000 500

500 m to 1 cm

0 1

(Increasing by about 1' annually).

2

1
2
_º

    REG. No.                -WPG D'11 ( A & Na GDC - 1:50,000 )-

2 cm to 1 km

3 Kilometres

A

Betelnut trees are shown thus.................

  A  Surveyed during 1974-75. Updated for major details during 2004-05.

years and are not shown.
Jh#m    or temporarily cultivated areas occur througout the jungle; they are normally abandoned after 2-3 
information.
Boundaries of subdivision of Koh|ma District of N<g<land have not been shown for want of reliable 
local officials on the ground, but has not been verified by the authorities concerned.
The state boundary between Assam and N<g<land States has been surveyed as pointed out by the 
of a steep slope.
A relative height, e.g.,     , represents the approximate height, in metres, between top and bottom .8r
Heights and Contours have not been shown.

            National Highway No. 39
            National Highway No. 36

       Wooden bridge
       Overhead tank
       Tea Garden

Power line: with pylons surveyed; with poles unsurveyed. . . . . . .

Aerodrome. Helipad. Tourist site. . . . . . . . . . . . . . . . . . . . . . . . . .

Hospital. Dispensary. Veterinary: Hospital / Dispensary. . . . . . . . . 

Spaced names: administrative; locality or tribal. . . . . . . . . . . . . . .

Camping ground. Forest: reserved; protected. . . . . . . . . . . . . . . .

Rest house or Inspection bungalow. Circuit house. Police station.

Post office. Telegraph office. Overhead tank. . . . . . . . . . . . . . . . .

Bench-mark: geodetic; tertiary; canal. . . . . . . . . . . . . . . . . . . . . . .

Heights, triangulated: station; point; approximate. . . . . . . . . . . . .

Boundary pillars: surveyed; unlocated  . . . . . . . . . . . . . . . . . . . . .

       ,,         district; subdivision; tahs\l or t<luk; forest. . . . . . . . . . . .

       ,,         state: demarcated; undemarcated. . . . . . . . . . . . . . . . .

Boundary, international. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .

Areas: cultivated; wooded. Surveyed tree. . . . . . . . . . . . . . . . . . .

Palms: palmyra; other. Plantain. Conifer. Bamboo. Other trees. .

Mine. Vine on trellis. Grass. Scrub. . . . . . . . . . . . . . . . . . . . . . . . .

Lighthouse. Lightship. Buoys: lighted; unlighted. Anchorage. . . .

Temple. Chhatri. Church. Mosque. |dg<h. Tomb. Graves. . . . . . .

Huts: permanent; temporary. Tower. Antiquities. . . . . . . . . . . . . .

Towns or Villages: inhabited; deserted. Fort. . . . . . . . . . . . . . . . .

Sand features:(1)flat. (2)sand-hills(permanent). (3)dunes(shifting).

Contours with sub-features. Rocky slopes. Cliffs. . . . . . . . . . . . .

Mineral line or tramway. Kiln. Cutting with tunnel. . . . . . . . . . . . . .

Railways, other gauges: double; single with distance stone; do. . .

Railways, broad gauge: double; single with station; under constrn.

Embankments: road or rail; tank. Broken ground. . . . . . . . . . . . . .

Wells: lined; unlined. Tube-well. Spring. Tanks: perennial; dry. . . .

Submerged rocks. Shoal. Swamp. Reeds. . . . . . . . . . . . . . . . . . .

River: dry with water channel; with island & rocks. Tidal river. . .

Dams: masonry or rock-filled; earthwork. Weir. . . . . . . . . . . . . .

Streams: with track in bed; undefined. Canal . . . . . . . . . . . . . . .

Unmetalled road. Cart-track. Pack-track with pass. Foot-path . .

Roads, double carriageway: according to importance . . . . . . . . .

Roads, metalled: according to importance . . . . . . . . . . . . . . . . . . 

            GOVERNMENT OF INDIA COPYRIGHT, 2011.

45´ 45´
30´

47´ 30´´

32´ 30´´

50´

52´ 30´´

35´

55´

57´ 30´´

0´

30´ 32´ 30´´ 35´ 37´ 30´´

37´ 30´´ 40´ 42´ 30´´ 45´

47´ 30´´

50´

52´ 30´´

40´

55´

42´ 30´´

57´ 30´´

45´

0´

�� ��

�$

��

��

�% �&

��

��

��

�$ �% �&

�’ �(

�)

�)

��

��

�’ �(

��

��

��

�)�R�U���I�X�U�W�K�H�U���G�H�W�D�L�O�V���D�E�R�X�W���W�K�L�V���P�D�S�����S�O�H�D�V�H���F�R�Q�W�D�F�W

�������������������(�����R�I���*�5�(�(�1�:�,�&�+��

�.�,�.�5�,

�*�����3��

�*�����3��

�*�����-�� �*�����-����

�*�����3���� �*�����3����

�*�����3����

�*�����-����

�1�!�*�!�/�$�1�’

�$�6�6�$�0

�$�6�6�$�0

��

��

��

�.�R�K�?�P�D

�.���U�E�L���!�Q�J�O�R�Q�J

�*�R�O���J�K���W

��

�*�����3��

����������������

ÑìXâwê=Çë=ÑóI=ìÖÜ~ �1�2�7���)�2�5���(�;�3�2�5�7

���V�W���(�G�L�W�L�R�Q������������ �3�U�L�F�H�������5�V������������

������

�����:�R�N�K�D�����1�!�*�!�/�$�1�’��
�����1�R�U�W�K���&���F�K���U���+�L�O�O�V�����$�6�6�$�0��
�����1�D�J�D�R�Q�����$�6�6�$�0���������������������������������������������������������������������������0�D�Q�L�S�X�U���1�R�U�W�K�����0�$�1�,�3�8�5��

�*�X�Z�D�K���W�L��

�6�X�U�Y�H�\���R�I���,�Q�G�L�D�����*�D�Q�H�V�K�J�X�U�L���&�K�D�U�L���O�L�����’�L�V�S�X�U

�$�V�V�D�P���	���1���J���O�D�Q�G���*�H�R���6�S�D�W�L�D�O���’�D�W�D���&�H�Q�W�U�H

�’�L�U�H�F�W�R�U

�0�D�J�Q�H�W�L�F���9�D�U�L�D�W�L�R�Q���I�U�R�P���7�U�X�H���1�R�U�W�K���D�E�R�X�W�����������:�H�V�W���L�Q������������

�1�2�7�(�6������

�5�(�)�(�5�(�1�&�(�6

�3�X�E�O�L�V�K�H�G���X�Q�G�H�U���W�K�H���G�L�U�H�F�W�L�R�Q���R�I�������������������������������������������������������������������������������������6�X�U�Y�H�\�R�U���*�H�Q�H�U�D�O���R�I���,�Q�G�L�D��
eââàê=Çë=ÉÖâäçëwôâÇ====================Çë=ÑìåëDâì=Éë~=´ÇâÑDâêzz=içKâw=äè`Åâ=àâçz=ÅÜMÄwMz

�’�H�S�D�U�W�P�H�Q�W���R�I���6�F�L�H�Q�F�H���	���7�H�F�K�Q�R�O�R�J�\�����*�R�Y�H�U�Q�P�H�Q�W���R�I���,�Q�G�L�D��
�6�X�U�Y�H�\���R�I���,�Q�G�L�D�����+���W�K�?�E�D�U�N�D�O�D���(�V�W�D�W�H�����3�R�V�W���%�R�[���1�R�����������’�H�K�U�D���’���Q�������������������8�W�W�D�U���N�K�D�Q�G��

�6�Z�D�U�Q�D���6�X�E�E�D���5�D�R�����%���(����

 25  
93  º

ºº

 26  º
93  º

93  º
 25  

93  º
 26  º

����
��

�&�2�1�9�(�1�7�,�2�1�$�/���6�<�0�%�2�/�6

�&�2�0�3�,�/�$�7�,�2�1���,�1�’�(�;

�����%�0����������

������

Gaur

18
1569980/2025/FP

19

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

31
107



19
1569980/2025/FP

20

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

32
108



20
1569980/2025/FP

21

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

33
109



21
1569980/2025/FP

22

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

34
110



22
1569980/2025/FP

23

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

35
111



23
1569980/2025/FP

24

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

36
112



24
1569980/2025/FP

25

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

37
113



25
1569980/2025/FP

26

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

38
114



26
1569980/2025/FP

27

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

39
115



27
1569980/2025/FP

28

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

40
116



28
1569980/2025/FP

29

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

41
117



29
1569980/2025/FP

30

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

42
118



30
1569980/2025/FP

31

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

43
119



31
1569980/2025/FP

32

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

44
120



32
1569980/2025/FP

33

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

45
121



33
1569980/2025/FP

34

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

46
122



34
1569980/2025/FP

35

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

47
123



35
1569980/2025/FP

36

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

48
124



36
1569980/2025/FP

37

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

49
125



37
1569980/2025/FP

38

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

50
126



38
1569980/2025/FP

39

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

51
127



39
1569980/2025/FP

40

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

52
128



40
1569980/2025/FP

41

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

53
129



41
1569980/2025/FP

42

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

54
130



42
1569980/2025/FP

43

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

55
131



43
1569980/2025/FP

44

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

56
132Type text here



44
1569980/2025/FP

45

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

57
133



45
1569980/2025/FP

46

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

58
134



46
1569980/2025/FP

47

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

59
135



47
1569980/2025/FP

48

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

60
136



48
1569980/2025/FP

49

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

61
137



49
1569980/2025/FP

50

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

62
138



50
1569980/2025/FP

51

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

63
139



51
1569980/2025/FP

52

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

64
140



52
1569980/2025/FP

53

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

65
141



53
1569980/2025/FP

54

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

66
142



54
1569980/2025/FP

55

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

67
143



55
1569980/2025/FP

56

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

68
144



56
1569980/2025/FP

57

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

69
145



57
1569980/2025/FP

58

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

70
146



58
1569980/2025/FP

59

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

71
147



59
1569980/2025/FP

60

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

72
148



60
1569980/2025/FP

61

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

73
149



61
1569980/2025/FP

62

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

74
150



62
1569980/2025/FP

63

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

75
151



63
1569980/2025/FP

64

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

76
152



64
1569980/2025/FP

65

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

77
153



65
1569980/2025/FP

66

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

78
154



66
1569980/2025/FP

67

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

79
155



67
1569980/2025/FP

68

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

80
156



68
1569980/2025/FP

69

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

81
157



69
1569980/2025/FP

70

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

82
158



70
1569980/2025/FP

71

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

83
159



71
1569980/2025/FP

72

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

84
160



72
1569980/2025/FP

73

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

85
161



73
1569980/2025/FP

74

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

86
162



74
1569980/2025/FP

75

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

87
163



75
1569980/2025/FP

76

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

88
164



76
1569980/2025/FP

77

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

89
165



77
1569980/2025/FP

78

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

90
166



78
1569980/2025/FP

79

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

91
167



79
1569980/2025/FP

80

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

92
168



80
1569980/2025/FP

81

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

93
169



81
1569980/2025/FP

82

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

94
170



82
1569980/2025/FP

83

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

95
171



83
1569980/2025/FP

84

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

96
172



84
1569980/2025/FP

85

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

97
173



85
1569980/2025/FP

86

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

98
174



86
1569980/2025/FP

87

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

99
175



87
1569980/2025/FP

88

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

100
176



88
1569980/2025/FP

89

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

101
177



89
1569980/2025/FP

90

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

102
178



90
1569980/2025/FP

91

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

103
179



91
1569980/2025/FP

92

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

104
180



92
1569980/2025/FP

93

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

105
181



93
1569980/2025/FP

94

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

106
182



94
1569980/2025/FP

95

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

107
183



95
1569980/2025/FP

96

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

108
184



96
1569980/2025/FP

97

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

109
185



97
1569980/2025/FP

98

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

110
186



98
1569980/2025/FP

99

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

111
187



99
1569980/2025/FP

100

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

112
188



100
1569980/2025/FP

101

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

113
189



101
1569980/2025/FP

102

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

114
190



102
1569980/2025/FP

103

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

115
191



103
1569980/2025/FP

104

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

116
192



104
1569980/2025/FP

105

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

117
193



105
1569980/2025/FP

106

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

118
194



106
1569980/2025/FP

107

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

119
195



107
1569980/2025/FP

108

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

120
196



108
1569980/2025/FP

109

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

121
197



109
1569980/2025/FP

110

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

122
198



110
1569980/2025/FP

111

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

123
199



111
1569980/2025/FP

112

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

124
200



112
1569980/2025/FP

113

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

125
201



113
1569980/2025/FP

114

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

126
202



114
1569980/2025/FP

115

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

127
203



115
1569980/2025/FP

116

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

128
204



116
1569980/2025/FP

117

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

129
205



117
1569980/2025/FP

118

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

130
206



118
1569980/2025/FP

119

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

131
207



119
1569980/2025/FP

120

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

132
208



120
1569980/2025/FP

121

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

133
209



121
1569980/2025/FP

122

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

134
210



122
1569980/2025/FP

123

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

135
211



123
1569980/2025/FP

124

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

136
212



124ANNEXURE-F
1569980/2025/FP

125

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

137
213



125
1569980/2025/FP

126

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

138
214



126
1569980/2025/FP

127

File No. FPD-8/24/2025-FPD (Computer No. 269219)

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

139
215


